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State Bank of India

*374. Shri S. V. Ramaswamy: Will
the Minister of Finance be pleased
to state: )

(a) whether the attention of Gov-
ernment has been drawn to the al-
leged loss of Rs. 1,60,000 in the State
Bank of India branch at Salem and
the recovery of the sum within the
bank;

(b) who was responsible for the
alleged loss;

(c) how it came to be recovered;
and
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(d) whether any investigation is
being carried out in the matter?

The Deputy Minister of Finance
(Shri B. R. Bhagat): (a) to (d). I
lay a statement on the Table of the
House giving the required information
[See Appendix 1I, annexure No. 58.]
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Primary School Teachers

Shri D. C. Sharma:

210. { Shri S. M. Banerjee:

| Shri B. S. Murthy:

Will the Minister of Education and
Scientific Research be pleased to
refer to the reply given to Starred
Question No. 259 on the 21st Nov-
ember, 19368 and state:

(a) how far the remaining States
have responded to the request of
Government to fix the minimum re-
muneration of primary school
teachers; and





